| TEM NO 201 COURT NO. 1 SECTION |1 A

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Crl) No(s).8013/2012

(From the judgenent and order dated 23/03/2012 in CRLW No. 487/ 2011, of The
H GH COURT OF PATNA)

STATE OF Bl HAR & ORS. Petitioner(s)
VERSUS

RAJVMANGAL RAM Respondent (s)
(Wth appln(s) for permission to file additional docunents, exenption from
filing OT. and office report)

W TH

SLP(Crl) NO 159-160 of 2013

(Wth appln. for stay and permission to place addl. docunents on record
and office report)

(For final disposal)

SLP(Crl) NO 9300 of 2012

(Wth appln. for stay and permission to place addl. docunents on record and
of fice report)

(For final disposal)

Date: 10/02/2014 These petitions were called on for hearing today.
CORAM :

HON BLE THE CHI EF JUSTI CE

HON BLE MR JUSTI CE RANJAN GOGO

For Petitioner(s) M. Ranjit Kumar, Sr. Adv.

in SLP(Crl.) No. M. Gopal Singh, Adv.

8013/12 & 159-160/13 M. Mani sh Kumar, Adv.

& Respt. in SLP(Crl.)

No. 9300/ 12

In SLP(Crl.) No. M . Arunabh Chowdhury, Adv.
9300/ 12 M. Ashi sh Jha, Adv.

M. Gainilung Pannei, Adv.
Ms. Karma Dorjee, Adv
M. Jayant Mohan, Adv.

.2/ -

-2

For Respondent(s) M. H P. Raval, Sr. Adv.

in SLP(Crl.) No. M. Ait Kumar, Adv.
8013/ 2012 M. Avinash Kumar, Adv.

in SLP(Crl.) No.
159- 160/ 13

Rajiv Dutta, Sr. Adv.
Ajit Kumar, Adv.
Deepal i Dwi vedi, Adv.
Avi nash Kumar, Adv.
Si ddharth Dutta, Adv.
Dushyant Kumar, Adv.

SSSFSS



UPON hearing counsel the Court made the follow ng
ORDER

Heard M. Ranjit Kumar, |earned senior counsel appearing
on behalf of the petitioners-State in SLP(Crl.)No.8013/2012 &
SLP(Crl.)Nos. 159-160 of 2013, M. H. P. Raval, learned senior counsel
appearing on behal f on behalf of the respondent in SLP(Crl.)No. 8013 of
2012 and M. Rajiv Dutta, |earned senior counsel appearing on behalf of
the respondent in SLP(Crl.)Nos. 159-160 of 2013.

Hear i ng concl ued.

Judgment reserved.

List SLP(Crl.)No. 9300 of 2012 after decision in
SLP(Crl.)No. 8013/2012 and SLP(Crl.)Nos. 159-160 of 2013.

[ Madhu Bal a ] [ Savita Sainani ]
Court Master Assi stant Regi strar



